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destruction of Lebanon is prevented, and urgently needed
humanitarian assistance can reach the affected people. We urge
all parties to the conflict to eschew violence and return to the
path of dialogue. This House is of the firm view that lasting peace
and security in this region, which is a matter of interest and
concern not only to the countries of the region, but to the whole
world, can be achieved only through a negotiated and
comprehensive solution to the problems of this region that takes
into account the legitimate interests and grievances of all the
parties concerned."

| hope the House adopts the Resolution unanimously.

The Resolution was adopted unanimously.
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MATTER RAISED WITH PERMISSION

Reported statement of Shri Jaswant Singh, Leader of the
opposition, Rajya Sabha

SHRI V. NARAYANSAMY (Pondicherry): Hon. Chairman, Sir, | would
like to raise a very important issue for which | gave notice. The issue is
relating to the statement by the hon. Leader of the Opposition that in
1995, information came to him that there was a mole in the Prime
Minister's Office. Sir, | respect the Leader of the Opposition. He was the
former Deputy Leader of the Lok Sabha. He was the former Defence
Minister, External Affairs Minister and Finance Minister of this country
during Vajpayeeiji's regime; and now he is the Leader of the Opposition
in this august House. And, he is the Leader of the Opposition in this
august House. Several interviews were given by him in the print and the
electronic media, wherein he stated that he came into possession of a
document of an American diplomat written to a Senator-—not named—
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through which he came to know that there was a mole in the Prime
Minister's Office. And, the nuclear secrets of this country, when Shri P.V.
Naramsimha Rao was the Prime Minister of this country. Leaked to the
USA. This is a very serious allegation. This is concerning the national
security of the country. Therefore, a demand was made not only in this
House but also in the public to name the mole. Who is that person? He
is giving several versions in several interviews. In one interview he said
that he was a civil servant. Secondly, he said he retired from service.
Thirdly, he said, 'l don't know whether he is a civil servant.’ Again, he
said that he has gone and settled in the USA. Sir, a person, who has
been working in the Prime Minister's Office and leaking the vital nuclear
information of this country to the USA, is desh drohi. Being a responsible
Leader of this House and after holding several positions, was it not his
duty to bring it to the notice of the then Prime Minister of this_country?
Not only this, even after that, when his Prime Minister was holding office,
he was Minister. Why did he not convey this to hon. Vajpayeeji when he
was the Prime Minister of this country? What made him to disclose
only about the mole, that too after ten years? What is the necessity for
him to tell this House now? He was a leader. Why he had not disclosed
itin 1995 itseif? | do not want to cast aspersions on anybody. | would fike
to know about this. Sir, he also said that he would disclose it to the hon.
Prime Minister. | could see from the reports that he has not named the
mole even in the letter written to the hon. Prime Minister. According to
media reparts, it was not signed. It was on a white paper. Nothing was
there in that document. The whole country wants to know who is that
person. Who is that mole? | want to know that.

B A w4, /T
st wwrafa: € @, @ T

SHRI V. NARAYANASAMY: It is not 81 T bhai. The issue is starting
now.

3t wyefa: o 8% €, & T ¥

SHRI V. NARAYANASAMY: Sir, let him say in this august House, to
the people of this country, as to who is that person who gave all our
nuclear secrets to the USA in 1995. This information | would like to seek
from the hon. Leader of the Opposition. Thank you.
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mdﬂas ordered by the Chair.
1{ J¥nsTit¥ration in Urdu Script.
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THE PRIME MINISTER (DR. MANMOHAN SINGH): Sir, that should
not be allowed... (Interruptions)... | am sorry to say it ...(Interruptions)...

*Expunged as ordered by the Chair.
%{ Y¥ransiiteration in Urdu Script.
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL
AFFAIRS (SHRIANAND SHARMA): Sir, he is misusing the opportunity
given ...(Interruptions)...
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DR. MANMOHAN SINGH: This is an irrelevant issu4, Mr.
Chairman....(Interruptions)..
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THE LEADER OF THE OPPOSITION (SHRI JASWANT SINGH):
Mr. Chairman, Sir, before responding to the two observations that have
been made by the two hon. Members, | do wish to clarify that | had
discussed it earlier with you and you had told me that should the Prime
Minister wish to intervene, he will say what he has to and | will thereafter

be asked to respond. ...(Interruptions)...
it avreia fog1 (AREE) : v@ 3@ @ € €, O HaeE # 1L (FEH).L

SHRI JASWANT SINGH: Sir, You had told me this this morning.
I had requested my colleague, Shrimati Sushma Swaraj, to reconfirm
it. She reconfirmed it. If the Prime Minister does not wish to intervene
it is his choice. If he wishes to intervene, it is my request to him that
he can say what he wishes to along with the other Members.
...{Interruptions)...

ot wvrafa: s | difsa L (sEum)...
st geraa fawgl: 3R TS ST &1 G 20 @ TRl o Sie #)
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237



RAJYA SABHA [1 August; 2006]

ot T § 7 a9t @ ¥ ...(%uatm)... 2y, it = ma &) ... (HEu™).
.. 991l 3= I8 § T 39 St @) g fea W) v fag st s o

SHRI JASWANT SINGH: Mr. Chairman, Sir, | respond
...{(Interruptions)...
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...(Interruptions)... The Prime Minister had talked about decency and
courage. Do you have that decency and courage? ...(Interruptions)...
Stand up and say. (Interruptions) 331! .. (Interruptions)...

SHRI JASWANT SINGH: Mr. Chairman, Sir, | had submitted
yesterday that as the subject was serious, the hon. Members recognising
the serious import of the subject, if | am permitted to say that | have to in
relative—I say, 'relative'—relative peace in the House, | think, we would
better subserve the subject and, then, this kind of rather intemperate
interventions. '

Sir, | must, at the very outset, clear the misconception what ever it is
that |.have to do is to dispel the notion about the names. Let me go
paragraph by paragraph of the-note that | had submitted to the hon.
Prime Minister on the 29th, or, 28th, | will come to that in a minute.

In paragraph one, are the names of both the sender of this note and
the recipient. The sender is one Mr. Thomas Graham, and the recipient
is Mr. Harry Barnes. The subject is 'India nuclear testing-—deployment
of Prithvi and other steps'. Thereafter, the very opening sentence that
Mr. Graham chooses to employ. My eyesight has gone a bit weaker
since earlier times. So, you should render help. Thomas Graham is
recommending, "Please treat this as a NODIS/Chetokee." These are
security classifications used by the United States of America. "At this
stage, please do not show this to President Carter.” This is name one. "l
have not shown it to Peter Goldmark." This is name two. And it.goes on.
It says, "I need your advice on how to proceed.” It says, "...might be able
to get through to people like Talbott as to the serious nature of this
information." In paragraph 2 itself, Sir, it says, "the credibility of the
messenger is crucial." In paragraph 3, he says, "We will have to choose
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between respecting the confidence of a person with direct access to
Prime Minister Rao who in the past has helped diffuse pressure to resume
nulcear testing versus informing Secretary of Defence Perry, Secetary
of State Christopher, and President Clinton...” And he goes on to say,
"The senior person | talked to swore me to secrecy as he departed for a
secret meeting in Bangalore where the issue of nulcear testing will be
put before the Prime Minister by a majority of his advisors who favour
this step. He was very concerned that he might not win this battle, but
he did not want me to share this information with anyone at this time. He
feared the consequences of a leak." The paragraph goes on, Sir. | will
not go into that.

Then, after that, there is the fourth paragraph. "Prime Minsiter
Rao has called a super secret meeting to be held in Bangalore to
debate whether India should resume nulceartesting, deploy the Prithvi
missile and take "other steps.” (I did not get a chance—he says, Mr.
Graham,—to probe what this last phrase means)". In-this paragraph
itself, Sir, there are certain names. Mr. Graham says, "The meeting
is being held in Bangalore to avoid any leaks, either to the Americans,
BJP, or to the growing number of Indian hawks..." "Participants will
include the Prime Minister, senior officials from the PMO. (I did not
ask who because | had limited time taiking with him outside of ear
shot of others)."” Then, he says, "Chidambaram, Head of the Atomic
Energy Commission and leading advocate of nuclear testing, Abdul
Kalam, Head of DRDO and leading advocate of deploying the Prithvi
Missile, Raja Ramanna, designer of 1974 tests and swing vote if the
issue focus on technical need to test, Naresh Chandra, who is trying
to provide the Prime Minister with informed views counter to those
being advocated by the ministries. The serious nature of this meeting
was so clear (and it is second such one in a month at the Prime
Minister's level when these issues were debated). Then the paragraph
goes on.

Then there is a paragraph 5 which talks of the possible responses
that could be given to this, and he inquires from Harry Barnes, who has
been earlier an ambassador there, "whether | should talk to McNamara.
Because McNamara, he suggests, "could ask for a meeting with Bill
Clinton." "He said explicitly that Robin Raphael was seen in India as
ineffective, a peson who did not understand the level of hatred for her in
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Iindia." And, he goes into some details. Then, there is a suggestion
again to facilitate this by the author when he says, "When | raised the
possibility that Australian Prime Minister Keating might help formulate
a new geo-political coalition of States to really push for abolition.” ...of
States to really push for abolition—this is abolition on nuclear arms—
‘that is why, Sir, it continues4o emphasise the seriousness of this. In
paragraph seven, which | refer to, thereafter, again the relevant portion
is about a possible visit—a proposed visit of the then Head of the Atomic
Energy Commission, and he does say that, "Dr. Chidambaram was
extremely upset because a restriction was placed upon his visit then.
And | said that | understood thé issue was that Mr. Chidambaram
wanted to come only if an agreement could be signed, but cne on
nuclear safety, was out of the question.” And, here, Sir, on the question
of nuclear arms which the hon. Member, Shri Shahid Siddiqui has
mentioned, he volunteered the infermant that there were several
sources of pressure on the then Prime Minister, and he goes on to
elucidate a particular article that was then written in the journal of the
IDSA Then, some assessment, some speculation on the aegis of Dr.
Chidambaram and Dr. Abdul Kalam respectively when how he thought
tha#t.the younger scientist in each of the establishments was not as
‘hawklsh as these two, etc. There are certain elements that come in
and the informant is sharing with Mr. Graham; that is why he has been
called upon to argue the other side which is the non-testing side. The
fifth element was an assumption that elements associated with the ISI
are already extremely powerful, and that brings in the Pakistan aspect;
there is considerable degree of these things after this discussion and
there is a second informant, | had an hour-long debate, heated
argument with a more junior official, official who had obviously been
doing serious thinking, and it goes on to the details of that serious
thinking ...(Interruptions)...

SHRI V. NARAYANASAMY: Sir, | want to put a straight question
...(Interruptions)...

MR. CHAIRMAN: Please take your seat ...(Interruptions)... Don't
disturb ..:(Interruptions)... Your question will be replied. ...(Interruptions)...
Your question will be replied.

SHRI JASWANT SINGH: Sir, | am not reading out the whole thing. |
And, then, Sir, at the appropriate stage, | request your permission to
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place this on the Table of the House, but let me come to that. This person
says, Mr. Graham participated in the Bangalore conference where he
had been an advocate of incremental steps including placing some Indian
reactors under safeguards. So, we, hear a ...(Interruptions)...

SHRIMATI BRINDA KARAT (West Bengal): Why didn't he inform
then? ...(Interruptions)...

SHRI JASWANT SINGH: Now, there is a discussion, thereatfter, in
terms of costs, and such aspects. There is also a discussion on the
possible reactions with OECD countries and how the Canadian Prime
Minister who had been asked to be the Chief Guest at the Republic Day
parade of 1996, and, thereafter, the Government of Canada had pressed
India not to test and deploy the Prithvi Missile and also—because that
has been, consistently, the Canadian stand to join the NPT, the invitation
was withdrawn. That was also the period when ENRON was being
negotiated, and that generated a great deal of discontent within the
country. And this goes on, | won't read the whole thing. Then, there is a
discussion here on the question of a Comprehensive Test Ban, and the
person, with whom Mr. Graham speaking is, discounted the importance
of a Comprehensive Test Ban which he asserted will have the same
membership as the NPT, and thus be worthless and he goes on to analyse
this. Then, there is also, Sir, relevantly.... and in the context of today that
| said, 'these was fourth order issues after the pace of the peace process,
Israel perceptions of Iran’s nuclear programme, and Israel-US relations.’
And, here again, we find that what was being put across in 1995 by the
United States of America is what is still being put across by the United
States of America. And, there is a discussion about how China would
react, and also on France and, thereafter, Sir, the document goes on to
talk of other things. He analyses that 'the bottom line is that there is a
serious debate, the psychology in Delhi seems to be that they have "little
to loose", even if Rao does not approve resumed nuclear testing, | would
be surprised if his opponents would keep this decision quite. There is a
significant change that saving into the Americans will become a major
electoral issue, and the BJP in their Election Manifesto announced that.
Then, there he goes into the issues for decision. That is here, Sir. | do
want to prove that; there is sufficient here by way of name.

The other observation that was given to me by the Prime Minister's
letter, let me cite, Sir, is that there it is said, "this does not come under a
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letterhead, and this has not got the signature." | am somewhat surprised
by this observation, Sir. The intelligence sources do not give whatever
they have to give by way of letterheads, and they do not sign everything.
That is why you have an aspect of intelligence assessment. Now, where
does this whole thing begin, Sir? The thing begins out of a book that |
have written and out of 400-odd pages, only one page in that really relates
to this aspect, and | want to read parts of it only because to emphasise
the context and the relevance in which this issue was quoted by me as
I have quoted, only in part. | quote, "l had started, really, by explaining all
the measures that had to be taken to safeguard the secrecy of the tests.
Brajesh Mishra, then Principal Secretary to the Prime Minister, is to be
- credited that this was achieved so irreproachably. The aspect of security
was, primarily, his responsibility. But the search for information was real,
it was relentless, very intrusive and had been going on for long," And,
there | cite, "In 1995, for example, ..." and | will state, this is when—now,
I will not go into details. Sir, | won't read out the whole thing because itis
all here and | don't wish to take much time of the House. Then | conclude
by saying, 'it was vital for India that total secrecy be maintained. For
another, this note emphasises how the United States and its allies
considered this issue, also that there was 'awareness’, in the summer of
1998, about developments that could take place with the BJP in office.
That is why I took with a certain degree of scepticism, the theory about
the objectives of the United States, with whom | was engaged in meeting
the requirements of that country, was to somehow, anyhow prevent India
from testing. Sir, | have earlier given the examples on that. Now, how is
the sequence of this? On 24th or so,—the 21st the book was on the
bookstands,—I think, the hon. Prime Minister was perhaps asked a
question about this or what. | don't know where he was asked. Thereafter,
he said, he found that, the words to that effect, that | lacked decency,
and | was deficient of courage. | find, Sir, that this statement was certainly
unwarranted. It was, in my view, unworthy, and it was gratuitously
insulting. Now, so far as the sequence of events is concerned, after the
Prime Minister had said this on the 24th, | wrote a letter-to the Prime
Minister on the 25th, which, | may be permitted to quote. No, | had my
Secretary call the Prime Minister's Private Secretary to seek time for me
to go and meet him; | could have shared all this and explained all this to
him. The Private Secretary of the Prime Minister informed my Secretary—
'we will give you time within five minutes: | will come back to you within
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five minutes’'. Five minutes turned into five hours. | think, after a lapse of
about 60- hours or so, | wrote to the Prime Minister and | told Dr.
Manmohan Singh, 'in response to your recent remarks in the media, my
Secretary had, on 25th July, in the forenoon, conveyed a request'to your
Private Secretary about an appointment with you. | wanted then to hand
over to you papers in connection with an ‘informant’ in the PMO’ --the
word has not come here—'in the mid 1990s. As there was no response
after more than 80 hours, this request was repeated and in writing. |
have still to hear from you or your office about this meeting. | am led,
therefore, to the conclusion that you are perhaps disinclined to meeting
me. To save you any discomfiture | am sending by hand through my
Secretary all the relevant papers.' In between my Secretary had written
to the Private Secretary also and on the 28th, | sent all the papers. On
the 29th Sir, the hon., the Prime Minister chose to reply me. He said it is
not for me to reply.

| have an observation to share with you, Sir, and also with all hon.
Members. It is, of course, up to the Prime Minister how he chooses to
reply a Member of Parfiament. But, | do request the Prime Minister to
reflect on the manner in which he chose to have the reply communicated.
If the Prime Minister of the country chooses to have a letter that has
been written by a 'Jaswant Singh’ and do the way he did, | think it would
entirely be a matter of no consequence, because | am quite accustomed
to this kind of treatment. But | do, Sir, hold a position in the House and ir
Parliament and also within my party. | don't say it for any other reason,
but where | am today, Dr. Manmohan Singh has been for several years,
when, as things happened, | was leader of the House. These are the
altering circumstances of time and situations. | did not, on even one
single occasion, ever, in any fashion whatsoever, so conduct either the
business of the House or my behaviour, to cause any, or show any,
direct or indirect response to the Prime Minister. This is including one
occasion when | made a request to my senior, who is today the Leader
of the Opposition in Lok Sabha; the then Leader of the Opposition, Dr.
Manmohan Singh, was aggrieved about something that he had said as
the then Home Minister. And he did convey his regrets and apologies to
Dr. Manmohan Singh. Not once did we directly or indirectly show any
disrespect to the office or to the person.

Sir. | do object, after that unwarranted and gratuitous insuit about
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calling me lacking in decency and in courage, to go to the extent of the
having my letter to the Prime Minister replied by his Press Advisor directly
to the Press, even before | have received it. This is, for all of us, Sir,
particularly you and the Prime Minister, to reflect if that is how the
Opposition is to be treated. The letter from the Prime Minister said that
it is not in original. | am intrigued because | will be submitting this, and |
think, this has been shared with the Press. It is said that it is not'an
original, has no signature or letterhead. Now, | must answer this. Of
course, | am not the recipient; | am not Harry Barnes, | am not in the
mailing list of Thomas Graham, and, therefore, | am hardly likely to get
a signed copy. How can all information of this nature be on a letterhead?
And, | found it, if | might put it, somewhat irrelevant and facetious that
the question of letterhead and signature ought to be raised as an objection
by the hon. the Prime Minister. Then, there is an information, "alleged
informant is not named nor is there any confirmation that the person
was from PMO." Sir, that is for the Prime Minister to judge because
then, | replied to him on the 31st itself, because | was not in Delhi when
my office received the PM's letter and it was first conveyed to me through
his Press Advisor. | did say "l received your letter of July 29, 2008, last
evening upon my return from Mumbai. Before that, your Press Advisor
had already shared. its contents with the media. What is implied in the
contents of your letter about a weekly magazine's report is not relevant
to what | sent to you. All such information, as | had in my possession,
has been shared fully. If you consider that the issue merits further
investigation, that will be for you to decide. If in your reckoning, it is not
of sufficient import, that too is your judgement, though that is not
consistent with your earlier personal comemtns about me. | also added,
Sir, "You have considered it fit to render some advice to me, though your
simultaneous expression of disinterest in the matter makes the approach
somewhat unfocussed.” Now what is the advice? What is the question
that has been raised by both Shahid Siddiqui Saheb and Thiru
Narayanasamy. The issue, Sir, in 1995, 1996, 1997 was really about the
Test Ban Treaty, the Comprehensive Test Ban Treaty. We, in 1995, with
the indefinite extension of the NPT, the question that prominently faced
India as a challenge, was the question of CTBT. As you know, Sir, or
those who are students of these matters, know and it has been reported
also that Dr. Manmohan Singh, when he was Finance Minister to Prime
Minister Rao, was opposed to the nuclear testing by India and he had
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grounds which he can certainly hold that those were not beneficial to
India on the grounds of economic consequences, etc. He is welcome to
hold those views and if he continues to hold those views, even now,
he is welcome to hold those views ...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI
PAWAN KUMAR BANSAL): It is totally extraneous.

SHRI JASWANT SINGH: It is very irrelevant. In 1995, what
happened...(Interruptions).

DR. MANMOHAN SINGH: What is the relevance of
what...(Interruptions).

SHRI JASWANT SINGH: I will tell you the relevance.

SHRI PAWAN KUMAR BANSAL: It is totally extraneous matter.
Talking about financial consequences is a totally extraneous matter.

SHRI JASWANT SINGH: In 1995, it has been said, Sir,
...(Interruptions).

SHRI V. NARAYANASAMY: | have been hearing for the fast 45
minutes. The Leader of the Opposition has not so far named
...(Interruptions).

SHRI JASWANT SINGH: These are all relevant, Sir.

SHR! SHAHID SIDDIQUI: The deal is most important issue
...{Interruptions). That issue is extremely important today...(Interruptions).

MR. CHAIRMAN: Let him finish...(/Interruptions). You will get these
answers.

SHRI M. VENKAIAH NAIDU (Karnataka): He is not a Member of
the House and he is giving some advice. It is not his subject also.

#rat wran fiw (Fem w29n) : 98 o 9 ¥ feune w5 § & f@de @ o =&t
.. (Haum)..

SHRI V. NARAYANASAMY: It was a straight question to the Leader
of the Opposition.. (Interruptions). Who is that spy? Who is that mole?

MR. CHAIRMAN: He has not finished as vet...(/nferruptions). | am
noticing that he has not finished it.
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SHRI PAWAN KUMAR BANSAL: What was he doing since 19967
This is 2006. Let me say, Sir...(Interruptions). 1996 & AHT 2006 T&H =1
fa o, Sus! SaEe?. (HauH)...

sit wwiafir: W Oew, & fre @i @it . (E).. e dsw ®
oy ¥ 3 T o #, 3 e e @ vaifva @ ¥ ) 36 AR @
¥ Wi o wifeg faftt wea 3 & 79 Sor 4, 36F] iy S AR H
IR T &1 F T § e St w1 # A W stem ok stdifes fes g sam
3R s A ¢ T T A

SHRI JASWANT SINGH: Sir, the very first thing, | would
submit...(Interruptions)...

DR. MANMOHAN SINGH: Sir, the hon. Member shauld answer the
simple question: who is the mole ...(/nterruptions)... and why is he shying
away from that? The real question is why is he shying away
...{Interruptions)... )

St O @I WY, ] e e west watua w1 ¥

SHRI JASWANT SINGH: No, that is all right. (Interruptions)

siterelt o @S WY, U SR dsite st o f srdrsfter w1 €
.. (SqBYA)....

SHRI JASWANT SINGH: No, no. That is not...(/nterruptions)...

sfrelt gEa @O W, 3w W@ T AREe TR, 98 st fF st ee e
A T ety L. (zaur)...

SHRI YASHWANT SINHA: Sir, why should the Prime Minsiter refer
to the Leader of the Opposition as a Member? Should we refer to him as
a Member?

SHRIMATI SUSHMA SWARAJ: Sir, he is the hon. Leader of the
_ Opposition.(Interruptions)

SHRI YASHWANT SiINHA: Sir, it is not...(Interruptions)... Member
from Assam should know that he is the Leader of the Opposition.
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SHRI SANTOSH BAGRODIA: Sir, why is he beating about the
bush?...(Interruptions)...

it o = @ e 1T W gu N SRR 9w s n A W
siifaw 2 .. (=aaum)..

7 st 99T AR SEA: S TR qd1 N 39 W T A SH g9 gl
- formAgrd a1 . (s

ot WWTITa: WA WEEg, 3791 o1d Soal-Sea! G &L | .. (SqauT)..

sfterelt AT fe: T, W9 A O ¥ 9w g9 ¥ L (SEue)..
TR UE WiiEa @ 1 2 f% 371 o FEER ¥ L (SHETE) .

SHRI PRIYARANJAN DASMUNSI THE MINISTER OF
" PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING: Sir, ...(Interruptions)... the security of India was lying
in their hands ...(/Interruptions)... indicates how the ...(Interruptions)...
without any enquiry and finding the real culprit.(interruptions) 1t is they
who made the whole system.. (lnterrupt/ons) . Those things should not
be kept secret.

SHRI B.J. PANDA (Orissa): Sir, why is he now saying
...(Interruptions)...

SHRI M. VENKAIAH NAIDU: Sir, did you allow him to speak?
(Interruptions)

SHR! PRIYARANJAN DASMUNSI: The whele system is in
the...(Interruptions)... They should come out...(interruptions)...

MR. CHAIRMAN: Hon. Members, | will request you to let him finish.
If there is any query from your side, | will allow it. (/nterruptions)

e o Wenfd wAt (siwat srftast @t) : A A wad 3R R %) e
FL ... (qAU)...

SHRI SURESH PACHOURI: Sir, | have a point of order.
(Interruptions)

SHRI YASHWANT SINHA: Sir, if they...(Interruptions)... we will also
ask questions to the Prime Minister.
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SHRI RAVI SHANKAR PRASAD (Bihar): Yes, Sir. Then, we will also
put questions to the Prime Minister.

SHRI SURESH PACHOURI: Sir, | have a point of order.
(Interruptions) Sir, on page 133 of the Rules of Procedure and Conduct
of Business in the Council of States, Rule 34 (ii) says:

"If a private member, in the course of his speech wishes to quote
from a secret or confidential or classified Government document, paper
or report, he shall supply a copy thereof in advance to the Chairman and
also indicate the portions thereof which he wishes to quote in order to
enable the Chairman to decide whether the permission should be
granted."

# I8 S =edl g fF A 6eE Y a8 S Siftmeae 3 Wk Treie
e foRan R, ST SRerdet SR el O T @, S WA WeRd A 39y sdifeshe
o §, aft 7 foran &l ;R v S @ € 9T 3 v FR v W E, w fmrn
TREEARA R wmsH fFa g, s s & A d
srdifehz Fah, THHT MRS AH Tad? fF PMO & mole ®1F =1?

st wyrafa: 1 9 W @ ¥ ...(auE) us fae, oW fire S wmu ...
(sauA) NAEAARE .. (mm)gamﬁaaﬁm%%waﬁmﬁ
T FW T ¥, 3uR 918 F 3 o1y Sfa awg R g% W IO 8, ST e
N &, 9 MY U, qH ¢ o9t T T ... (HauE) wae fean ¥ an w6 e
(=aYE) 1 AYFH B HE 1 ¥ L (EUH)

el 1 HRA: W, IR 3O A SIFgHe e it w1 @@ L. (FHayT)

it rafer: 2 ST vt € e e o R Sem g A L (wrmem) e ®
T 9% B ¢, T9H S ., (FqU)

At v T W S A e S L (EE)

st firads <rm et U Sl St =t fF 9w e 4 fouree 3w =
FLW® 47 ... (sq99™) .
vile

st fsmr gl (Ae wew) wfmaﬁnsﬁw(mua;.maﬁ A 98
we. (a‘erq'm) L
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SHRI V. NARAYANASAMY: My simple question to the Leader of
Opposition is ...(Interruptions)... He has not replied so far.
...{Interruptions})...

ot gurafa: 9 T &1 SW e som, 21 aaee e L (sauE)
H9H J¥ &1 IR 7™, let him finish .. (Interruptions) W& iz, 319 =3

gy, (HqY™)

SHRI JASWANT SINGH: Mr. Chairman, Sir, firstly to set at rest the
legitimate concern of the very hard working, sometimes over-active, the
Minister of State for Parliamentary Affairs. | have, Sir, as you know,
submitted a copy in advance of this to the Chairman. | have also, Sir, |
recollect right, on the 28th perhaps, sent an advance copy of this to the
honourable, Prime Minister. And, | have with me, Sir, a full text of it
which | have authenticated and with your permission...(Interruptions)...
at the appropriate time...(/nterruptions)...

it goaH1 @O : gA Y, ‘which | have authenticated' 8! =mga 91
MY ...(HAUM)....

st Refraer fig: 39 W= S =61 7= 9 T §2

st v yEE: wuE HI St w) 2w w yae shavafaea @ g @
..(caEuM)...

SHRI JASWANT SINGH: Sir, | have just one...(Interruptions)... | have
one appeal to make, Sir, that | can reply only as | can reply. It will be
difficult for me to reply as the hon. Prime Minister replies, for example. |
live with myself, and luckily | don't live with the Treasury Benches. Saq,
please permit me to reply as | want to. And, if you do me the courtesy of
listening carefully...(Interruptions)... As it is, | have been in the media
because of the hon. Members of the ruling establishment arrangnment,
if I might call it. they have called me a 'liar', they have suggested | be
'tried' and various other epithets have been used. | think, the House
does owe me the courtesy of listening in peace...(interruptions)...

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR
RAVI) How cann you say 'epithets'? ...(Interruptions)... You have made
an gllegation...(Interruptions)... You might have met the Press
...(Interruptions)...
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1.00p,P.Mm.

SHRIJASWANT SINGH: | am very glad that my good friend suggests
that he does not want to arrest me or charge me. | am relieved to hear
that, Sir. I am trying to establish that the centrality of this whole effort by
the United States then and today is to control, curb, and put under a kind
of a tight wrap India's nuclear programme. (Interruptions)

oft wars wrTEfean: oy W w1 g @ ) . (=Eum)

SHRI JASWANT SINGH: | will prove. (Interruptions)

st fag wfear (W w_W): Wyl o, T a9 Fefy ...(Haum) 97
Tt faderd e, Tt ot fomerdt %) L (=3aum)

SHRI PRIYARANJAN DASMUNSI: He did not do anything
for...(Interruptions) Under what pressure...(Interruptions)...

SHRI VAYALAR RAVI: Sir, | am on a point of order. (/nterruptions)
st wikg fafia): W, .. (zravTs)
E - st ),:ul,.\.‘.\lhﬂgﬁj“t—
SHRI VAYALAR RAVI: Sir, | am on a point of order. (Interruptions) It
is 240. (Interruptions)
SHRI PRIYARANJAN DASMUNSI: We are still
negotiating...(Interruptions)...

st wwrafa: wg wew, U e L. (FEaT)
& G 9SS W A ) L. (SHaYT)

it wvrefy: T SR @ 7 a9 @ L (=EE) 78 e gia .
(EayrT) A | g effag 1 | o & e T e € w10 difaa v
1 & diftawelt 1 wifen ik safem A frede B % o= o e & e
TH & RN O AT FE1 ¥, T [ FE A (AT W T A
# o 1 AR HT B D qE T 3w ¥ (HAHE)

SHRIMATI BRINDA KARAT: Who gave the letter? When was it
given? {Interruptions) We should know that. (Interruptions)

SHRI VAYALAR RAVI: Sir, Rule 240. (Interruptions). Sir, let me read
it out. (/Interruptions)

T JTransliteration in Urdu Script.
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SHRI V. NARAYANASAMY: Who is that mole? (Interruptions)

SHRI VAYALAR RAVI: Let me quote, Sir. It is, "Irrelevance or
repetition.” | read it. It says, "The Chairman, after having called the
attention of the Council to the conduct of a member who persists in
irrelevance or in tedious repstition either of his own arguments or of the
arguments used by other members in debate, may direct him to
discontinue his speech”.

The question was: Who is the mole? (/nterruptions) Instead of
answering the question, the hon. Member is repeating irrelevant subject
and irrelevant matter. He is not answering the question. (Interruptions)
Sir, you have every right to stop this kind of irrelevant repetition.
(Interruptions)

sheft wran R wvfa st dadm =14 T 05 W w1 w1l ®
JW-M FAS W ... (aum) .. qurafa Wy, SR v frm el A sme w
1 ... (z@um)..

st wvaf: 39 e Sfwg ) ... (sHaYm)...

sftueht wran feig: wwiafa weigy, €0y % gog Wt I W ooee S |l
g IR T T W ¥ )L (EEdm).., W, A N X erdifayE sem @ fag
T T ¥ % I g T gA R ) L ().

T el T St (Tenrs) : avefa TeeE, A SR Ryl mIm A e,
ITH A€ QI A ... (FAAYH).... R 0 2 .. (SHEAEA).... ST TR I YW
B A, AR A ITH [T FE B, W FE .. (AT,

sit gumafa: I |em ffee) .. (smaam)...

T [ TR N wurefa W, TH wed wia @ fem g
(o)., AT R A A WL WX T am e ww XL
... (THEYA)...

sitweft o R Afew 380 w0 X)L (aee).

T Rl WA AR 3 B we ¥ ol A W g e ¥ L (maum).
THH T 34 2 71 374 3w @ fn SR g A 9med #1 ovr s9e WA feRan
LA FF SR (FEE).. aE SR E L (mauH). . 59 @ Afam W

IW 2T @, {UA T W 3 Q) L (FEem)...
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SHRI JASWANT SINGH: Sir, | am attempting to answer all the
queries. One of the queries raised is as to what did you do since you
came in possession of this piece of information. | will, but, | can only
answer as the hon. Members would appreciate as | know how to answer.
Therefore, you please exercise some patience in this regard. | have to
go in a sequence. About the third weeék of September is roughly the
origin of this communication. Now, Sir, what was happening in the third
week?

SHRIMATI BRINDA KARAT: In which year?

SHRI JASWANT SINGH: In 1995, roughly in the third week of
September, 1995. In December, the nuclear test that was being planned.
by India became common knowledge. That is also a fact because in
December, 1995, the New York Times, in fact, published a story. Those
of you who pursue such matters and study would know that satellite
surveillance by the United States of America had established that
boreholes were being dug in the Pokhran region. That was an additional
factor to bring pressure. Again, Sir, what was the context and relevance
was the imminence of CTBT. We had reached the autumn of 1995. It
was a principal policy objective of the democratic Government then in
the United States of America to 'somehow, anyhow'.... That is why, | said
that the surveillance on India was very intrusive. Thereatter, Sir, in 1997,
a series of things happened. Sir, in 1996, we were temporarily in office
for about 13 days or so. (Interruptions) In 1997, Sir, threats, as | have
brought out, were brought out in an expose in a newspaper actually on
the 20th September, 1997 and it headlined the expose with the heading:
US Plots Gujral-Sharif Show. What was the attempt then by the United
States of America, Sir? The United States of America wished to bring
pressure on the then Prime Minister because the then Prime Minister
was visiting the United States of America to attend the UN General
Assembly. And he was, | think, then also the Minister of External Affairs
to somehow have a kind of an Asian or South-Asian Camp David between
the then President Bill Clinton, and to control and to bring a curb.
(Interruptions).Thereafter, Sir, this very document, this very fact that |
am now talking of, this very fact about Mr. Graham and the
communication that Mr. Graham had with the Ambassador Harry Barnes
was reached to the then Prime Minister in time so as to caution him
what the United States of America was all about. In 1998, Sir, when we
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were in office, our principal purpose then—because we came to office
in March '98—was to somehow thwart American surveillance, American
intrusive entry into our systems and to somehow prevent the United
States, anyhow prevent the United States, from coming to know, and
Vajpayee Government did it exceptionally well.

ot T AR W A T A H T ().

st qvE fag: T°€ oY S FreEforg) TR o STERd &7 .. (SRauT)...
T 9 I FreRifee ... ().

st Ta9 FHR G0 e AA-FAY T8I =9 MY .. (FAAUF)....

it o @O qE TS F UqEd ¥R Fg At i g €2
.. (HEYA)... .

SHRI JASWANT SINGH: In 1974, the then Prime Minister, Late
Shrimati Indira Gandhi, achieved exactly the same thing. She keptin on
the United States of America and she was able to achieve
it...(Interruptions)... President Venkataraman, in his memoirs and in a
public speech has clearly stated that a decision was taken to have yet
another test by Late Shrimati Indira Gandhi in the eighties when she
was returned to office. A bore hole was dug, and, as Defence Minister,
Mr. Venkataraman says: | actually went down that bore hole,
but...(Interruptions)... | am citing all these, Sir...(Interruptions)...

SHRIANAND SHARMA: He should give the name...(Interruptions)...
sit wdry AeTEAfE: A W g %1 S w @ )L (e, . S &
TS ¢, T Al QUL (A,

SHRIMATI BRINDA KARAT: Why was it concealed ail these years?
...(Interruptions)... Why was this information not shared?

sft wwrafa: AT fyae & o @ T w0 S s wipE w9 A S
fawa 33 o & 3T e FRw) . (HEa)...

sftereft o v : e € s L (). 39 wHE diewedl @ s
T Bl ot 3R gfacror 2w @ AR F +ft DAt of 1 .. (FrauR)... I8 WEfE
.. (=aam)...
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ot T AR WWEA: 3 6 Wi H 35 fwan? L. (SAA9UM)... A AN FIL WX
£ ... (cmam)...

e oW ¥ vt (faer) : wyafe vy, 3w v wae w1 I S € e
AFGH P 17 I9%T a2 E L (=Eum)..

! TN [UR WWA: T WH F qIE Y A W W L (A A).L.
6 Qe W Ran? ... (Sqaam)... et Sft ard, | SAuwris §7 ... (mum)...

Mmm ¥ F@r | ... (=AM )... Have patience. A am A W &)
..(HAYR)... g9 F@ qfeu | ... (=@aum)...

SHRI JASWANT SINGH: | respect your direction. ...(Interruptions)...
There are broadly three issues that were raised ...(Interruptions)... | have
shared the facts. | am on the aspect of what the NDA Government did,
which is relevant ... (Interruptions)...

SHRI V. NARAYANASAMY: Who is that person who said it as a civil
servant? He may be in the United States ...(Interruptions)...

st wvefa: St ¥ § aE W e e ¥, e s R ¥ )L (vEm)...

st S faw: oft T W gL ()., S T W, R g
w(TEYH)...

it WY 379 wgE o W1 @ & L (vewe)..

TE WY WEE: 4 A A W L (FEA).. g § daR T €
. (AU

st wraaa fag: IR wga, T 99 ) § w5 W §, 39 W TE feogoft
(BEaE) .

sitaedt g v g% faag w3, S e @ &L (e,
sit Halw arrEfEE: ST ) ot trAanw 2 @ €L ().

AR WA v, TR d T g, T - AR A TE I3 A,
Heergul & 1 3 W ® MR W e T4t wO w1 sveree ) & e
¢ fa oo i fadh, 3 fordt, 3 & aga W& o) L. (=aud).. B |
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g AT L (FEum)... B0 ) @ gA A L (R, oA J see
= fF 1 9o e e &, 7 Wl w1 SW F | L (Eauw)...
SHRI! SHAHID SIDDIQUI: Sir, it is very relevant. ...(Interruptions)...
sitoret g T W, miks fafewt 3 w6 i g8 g @ A vt

FOm, ag gara #1 ... (qaum)... @@ Sifew w1 ufge) @ Aifew # faen &)
...(CA8YF)... 98 A1 ...(SqqYMA).... 98 F& &1 ... (qauA). ..

SHRI VIKRAM VERMA: Sir, he asked a specific question.
...(Interruptions)...

it o vt 51 ot few v € ol 3= oft e ¥ 1L (AEE)...

SHRIMATI BRINDA KARAT: Why have they kept us in the dark?
...{Interruptions)...

siradt wran foe: v g € @ gEh O o L (maee).L. ag STt
ot HHY H o7 ST | L. (AqUA)...

SHRI JASWANT SINGH: Sir, | have found...(Interruptions)...

T YT TR SN TR W AN A N HF AN T S @ E, 9
T JUTE I | 3] IW Y g1 ® € F A N o-we & L (FHEEM)..

SHRI V. NARAYANASAMY: Sir, the issue was first raised
...(Interruptions)...

sttt W e oTafte & gama § wefery .. (saam). .

SHRIMAT!I BRINDA KARAT: Sir, why was it hidden?
...(Interrutpions)... They wanted to protect America. ...(Interruptions)...

W T 39 vorl: ¥ 11 A9l § o TR IR F @ g ¥ )L (HEwA). AW
& T W &, FH Y FH N A AL L (AT,

st 31 FRA: W, 3799 9 a@ fLeame .. (s|ym) ... Sir, why was the
information hidden? Let him answer that first. ...(Interruptions)...

st gy : AEERE 9T L (AT ). T A L () ..
Syt gue T WY, swE fon ¥, ifew L (saed)...
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ot gumafa: g2 < Aifew fva ) ... (7@9H)...
St YA @R WY, A9 wifeg fafa) aren ifeq afgw)

ot wrafa: & vgnt g <@ §) ... (AU )-. | T Aifeq ggw g e §,
e feae ... (=aym)...

"The issue of a mole in the PMO, when late Shri Narasimha
Raoji was the Prime Minister of India, has acquired utmost
significance in the light of revelations made by Shri Jaswant
Singh in his book 'A Call to Honour'. India Today, one of the
most prominent national weeklies, in its latest issue, has
published a letter by a senior US diplomat to a US senator. This
letter raises many questions about India's nuclear security
...(Interruptions)... This letter raises many questions about India’s
nuclear security and planning. It also raises very significant
questions about the India-US nuclear deal and its intents.”
...(Interruptions)...

8 g .. (FEur)... I g

"Sir, answer to these questions ...(Interruptions)... Answers to
these questions are of vital importance to India's security,
sovereignty and nuclear planning.” ...(Interruptions)... "l therefore
request you to suspend the Question Hour so that the nation
may get answers to these questions by the Prime Minister and
the Govt. of India. Sir, both the Leader of Opposition, Shri
Jaswant Singhji, and Prime Minister, Shri Manmohan Singhiji,
belong to Rajya Sabha. It is, therefore, the duty of this House to
ask them to answer the questions being asked by the whole
nation. We would like to know from the PM who the mole was.
Are there other officers who are influencing India's nuclear
policies? What are the implications of this revelation on the Indo-
US nuclear deal? What action is being planned on the revelations
made?

We request you to direct the Prime Minister to make a statement
on this issue before any other matter may be taken up in the
House."...(Interruptions)...
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ot farrq wieRR: o1& gyt St s € L (sEEY)...
T T TR S : TR IR RREET St 3 E ER T8 E YLL(EEE)..L
st vt gET Ot @1 L (FEYr)...

Aoz ffF:. wHh T IR R A, R T G §
...(STENE)...

en Mg eI IS (g :uighxu S Jr.
[t do 8 Ol

| asked a question ...(Interruptions)... Nobody can question my
credibility. (Interruptions)...

st |wrafa: S0 91 oEerEnd & . (FHaYr)

"I would like to raise a very important issue of the Leader of the .
Opposition, Shri Jaswant Singh, who stated in his Press ’

. Conference and also in the electronic media that during the period
when Shri Narasimha Rao was the Prime Minister, he came to
know that there was a mole in the Prime Minister's Office and

" that an officer working in high position in the PMO has leaked:
nuclear secrets to the United States of America. He further stated
that he would like to give the information directly to the hon. Prime
Minister, Dr. Manmohan-Singh, while meeting him.

This statement of Shri Jaswant Singh has created a public-debate
in the whole country that a responsible political leader of BJP,
who occupied several positions in the Government, when he
came to know of the Indian nuclear secrets being leaked by an
important officer working in the PMO during Shri Narasimha
Raoji's an@Mimstershlp, it was his duty to either bring M@ the
notice of the ﬂia‘h«ane Minister or raise the issue in thegpublic

with evidence. He: should have taken proper action at thatume,
Further, waiting for more than ten years, he is reveallﬂg Jthélt
vital and important information to the media. Therefore, | would
like to raise this issue in the Rajya Sabha."...(/nterruptions)...

FH ]Transliteration in Urdu Script.
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3 41 HivF zufag Tgw gam €, afE die are ok g e, €H1 Y
QY F9 W 9@ F TEFER & Y 5 fFg 75R 51 =i 9 ® RSt raEwar g,
3G ER g4 € =iy, g8 B8 9 ¥ oK 39 wed =t " 1 F gwga § fF
ot SToet T 8 9, Wie e WY L. (SHEuT)...

g {LET et SiiEft: gaafa S, 59 Aifeq YR W o 'Y Sl W
WA YU St @ |9 g8 F1 AfER faam? L (=Faar). ..

SHRI SANTOSH BAGRODIA: Are you not satisfied with his ruling?
(Interruptions)... Are you not satisfied with his ruling? (Interruptions)...

SHRI JASWANT SINGH: Sir, there is no disputing the parameters
within which hon. Shahid Siddiqui and Thiru Narayanasamy have raised
the queries that they have. | have endeavoured, Sir, one of the three
queries which is repeatediy being asked, "What did you do with it, when
this information came to you?" (interruptions)...

st datw =mTsifedt: s mole ...(WEYTH)... mole &1 1 fFan
L(HEYTH)

SHRI VAYALAR RAVI: Sir, | am on a point of order. (Interruptions)...
I am on a point of order. (/nterruptions)... Under what rule is he raising
that? (Interruptions)... Is it Zero Hour mention? (Interruptions)... There
is only one issue. (/nterruptions)... You can't raise many issues.
(Interruptions)... No notice can be on more than one issue.
(Interruptions)... Even if it is Zero Hour, you can raise only one issue.
(Interruptions)... No other issues can be raised. (Interruptions)... How
can he raise two or three issues? (Interruptions)... The rule is so clear
that you can't raise more than one issue. (/nterruptions)... You look at
the rules. (Interruptions)... You can raise only one issue. (Interruptions)...

st o TSt waTfa St 40 st e @ offw s B 1 oft Sraer Wy
St @) wan €1 =g fF admissibility @ Chair feurge #dt # i wa aR =ifew
admit & WM % &%, admissibility 1 qaTe & I3AT T Fehell |

st quTITa: Bfey, Teat T Serd AR ... (FTau)
et GO "R © 9% 19, €6 9F TG ...(qF9H) The Chair has
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decide the admissibility. (/nterruptions)... He has already accepted his
notice in this form. He has read it out to you...(Interruptions) Now there
cannot be such questions. Please sit down...(Interruptions)

st gem wE: S0 e © fr 95 g Wi # 9, 3WE o AT Hi A
oA ... (FIUMA)... TaAE! o1 @ & oA ... (FaYF)....

SHRI PRASANTA CHATTERJEE (West Bengal): We had asked
the Leader of the Opposition to speak. What is this? (/nterruptions)

sit T To7 (I VR : FuTHia REGE, el gagaviel ge, R Fel W ==
AW R ...(AEUA)... Qi 7RIed, o9 ... (FaUM). .. Tet 31T ANdsie=
H Srem Y orafa & L (SFHEF)... gufa wEeT, § ag oy & wed €
. (SERYM)... T G 7L Yo g@sil ot S gu &, gur w51 o st e gu d,
AT A o9 Teed F Frifm 0 %1 SR T W@ § ) 55 v 2 Sl
TP I ol 9 30 R =91 4 8 ¥ | gvafd 78k ... (HauF)...

# gufa: AFY 99, T A SR 9T L (HEYF).. JFAE 953
..(FEEF)... B gAY ... (FFUM)... TE T A1 TG B L. (A ).... 39 AfSy
. (FAYA)... IFEe, MR QA A E .. (aagur)... BT g . (FEum)...

st T fie: TEIEE, WU W St oik S e @ e e e W
TR E...(HIUA)...

ot gumafa: o9 93 ARCL...(HAVF)... I AfSY ...(FIYA)... 39 o
FA-V-HH TEAT FIAC ... (FAUF)... 379 379 AfS¢ 7 ... (Ha9A)... T8 G
T 1 = | wEdnT AT L (A, G SR TR o S ® iR
IR Y off ST R L (RYF).. TH T A8 A A L (FFREA).... A9 SR
2 foF 75 fese 81 3l o7 a1 =mea € o 5w feaie 1 aftom e, 1 & o1 o
T w0 =M 3R A o=, fadedt §a & 3 § s =g e Afedw
gl o o & L (Haum)... WY S ae o fen, 3 hfeds § i 9 o
2, 3% Tog-[-30T @™ HL LLL(FAEA).

st Qe T AEg: W, T8 TN AFUFR ¥ ... (qAUM)... This is our right
...(Interruptions). Who are they to question it? § T&HR # 9 ¥ ...(FauH)...
qgl HiA o1, 3 B B T TSR FT L (A,
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L. o et oy AfveR w AW A ol wEwm ) erve afywr o, @i
.. (STEAR)... ¥ W g7 Fifg, sfywr Pt d e i R i 4 9w
_Mﬁhmtnﬂﬁuﬁﬁmwmimt (SqY)... 3 §@F

C e i, A T e w, A Tow A ) W FE W YL (...
e sreet € R ¥ A WY ee-3-9ek @ R s

it Ty e A, T SITUsT STaTer w1 W s €1 F v @ oy
H g € RF gur Wl S ik wura st Sft ored wew w1 frfia WY
..(Haum)... & 3@ € = € fF 3 Sad wedm %1 9 9T SHawe Hi
A B AR € L. (HauM).. ®E 95 agst e & fa e sem
. (HEYM)....

e Tl FAER |t gyrefa <, 1 Afeds § aga Aeeget yve 33 e
I HEEqU YAl 1 WS W U HI & =few | o7 o wfirey # aR F w5w
T T, 3T A S L W ¥ ) wifee fafks) we w1 S fem R, 36 o |
I A I G HEA H1 EEFHA ¢, F Fe | IHh AR I A H S
TEq e ¢, IR R ¥ ¥R A gy oft @ o g, S s omme d R R
Igs SR F wand | 70 S ar d fF R w5 i # R ge S wiow B
0 a1 @ B A X, (SqAVF)... Jar Wiy F1 gl @ wify $ we g
. (SFEYA)... S 5B I 5, ag i o, oo amF s EIaw
AP SWLIRE ... (FqUF)... A GH 139 F 71g, I A wawn d &,
W B BT 8 @ B, TR IR A 76 9 e S |

SHRI PRASANTA CHATTERJEE: Sir, let the Leader of the
Oppostition reply ...(Interruptions)...

SHRI JASWANT SINGH: Mr. Chairman, Sir, we will certainly abide
by your direction. How can we not abide by your direction? But, it is a bit
disappointing when the hon. Minister of State conducts the proceedings
of their own interventions in the fashion that they do. That is their choice,
Sir. | am attempting to the best of my ability to answer, and | was
answering as to what we did when the information came into our
possession ...(Interruptions)... The information ...(Interruptions)...

sit TRl TE: IS FRA W one-and-a-half hour F1 &, one-
and-a-half day Wt feeF &t awa &) ... (qEuM)...
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st avmafi: € 9em Sfgl ... (EEuE)...
it foepn wwl: 9€ T 9@ 22 .. (HAUM)...

st frg wfcan: =aga & ™) ... (FEYF)...

SHRI PENUMALLI MADHU (Andhra Pradesh): What about our right?
We all are Members of this House ...(Interruptions)...

SHRI JASWANT SINGH: Let me very clearly ...(Interruptions)...

SHRI PENUMALLI MADHU: We have our own rights. We have
been listening to him ...(Interruptions)... What is this, Sir?
...(Interruptions)... We have been listening to the Leader of the
Opposition for the last one-and-a-half hours, but he has not completed
his reply ...(Interruptions)...

SHRI JASWANT SINGH: Sir, we assessed ..\(Interruptions)...

st fasm auf: I8 oy &1 fee w1 g=d ¢, sfivm &1 39
... (THEY)...

SHRI SITARAM YECHURY: Sir, will you yieid for a minute?
...(Interruptions)... Sir, the Leader of the Opposition has yielded for me
for a minute. 1 just want to make an appeal ...(Interruptions)... | just want
to nrake an appeal, Sir...(Interruptions)... Sir, three issues are involved.
These are very serious matters to be discussed. | hope, we will have
another occasjon to discuss them. But, here, the issues involved are
just three.

sit famr =wi: 5¥ feaee #fw, o s = #1 =¥ Sifag < s &)
. (R, .. ‘

SHRI SITARAM YECHURY: He is willing to listen to me, why are
you stopping me from speaking? ...(Interruptions)... Your leader is willing
to listen what | have to say, why are you stopping me? ...(Interruptions)...
| just want to say this, Sir. The first question is,.-who the mole is
...(Interruptions)...

st fasm Fai: 7% oy F1 feRe w1 gwa €, erdisive w1 =&
o (CHEUIR)...
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SHRI SITARAM YECHURY: Number two, for the last 11 years, you
started saying ...(Interruptions)... Please tell us what’you did in the last
eleven years ...(Interruptions)... Number three: on the basis of that, please
clear our apprehension: You did not make all this public in these 11
years because when you were in the Government, you did not want to
offend the United States of America ...(Interruptions)...

SHRI JASWANT SINGH: | want to make it clear. ...(Interruptions)...

R 7 TG WEH: W, ST I TH WA &1 JaTd gl , AT IH Farel H
Srare it 8T < W T2 A 9 A =ean @ f wrgm e1 €7 L. (saA)... e
11 916 9% SHea fHg S ot 919 W@ gU 91 9 TRE HT IH A =1 $H
... (FHaYA)...

it g w4 e

SHRIAMAR SINGH: Sir, | associate myself with what Shri Sitaram
Yechury has said. ...(Interruptions)...

SHRI V. NARAYANASAMY: Sir, | raised the issue first. | raised only
one point. ...(Interruptions)... | wanted to know from the Leader of the
Opposition who was that mole, who was that spy who leaked the
information to the United States of America ...(Interruptions)... The Prime
Minister is here, and you kindly tell the name. ...(Interruptions)... | agree
with ...(Interruptions)... It is not at all relevant ... (Interruptions)...

o T B el T, 9gd TSR HUA , Y o ST L (qEAYA).L.

SHRI JASWANT SINGH: Sir, | am to remain within the parameters
of the two of these notices. They required detail of the nuclear matter;
they required the name ...(Interruptions)...

SOME HON. MEMBERS: Mole, mole ...(Interruptions)...

SHRI JASWANT SINGH: | don't need any prompting, Sir,
...(Interruptions)... | don't need any prompting | am well aware of what |
am doing. In fact, the manner is which, sometimes, the Treasury Benches
are conducting themselves, as if this is not a House, but
...(Interruptions)...
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SHRI SANTOSH BAGRODIA: Only Teasury Benches are
conducting? No, this is not fair. This is not correct. Whyv don't you look at
your own faults? ... (Interruptions)...

SHRI JASWANT SINGH: This House is not an interrogatory
chamber. This House is not an interrogatory chamber. This is a chamber
for discussion. We are discussing a serious subject and | am doing the
best that | can to answer ali these questions. What you said
is...(Interruptions)... It is a very sad demonstration, Sir, of the ruling
arrangement, impatient and intolerance, both, | wish to submit, Sir that
...(Interruptions)...

SHRI JANARDHANA POOJARY (Karnataka). We would like to know
whether there is any mole...(Interruptions)... Tell us whetrer you are
going to name the mole. Where is the mole? ... (Interruptions)...

SHRI JASWANT SINGH: Sir, in 1997, the matier became public
again, and all the aspects of it became public. The efforis of the United
States were thwarted. The efforts made by the United States, as in 1995,
Sir, because information had been leaked from the then Prime Minister's
Office, the plans to hold a nuclear test was leaked, When it came to our
poOSsSession...

SHRI V. NARAYANASAMY: By whom? . {interruptions}...

SHRI JASWANT SINGH: Please, if you sit down ...(Interruptions)...
If you were to sit down ...(Interruptions)... Sir,"in 1998, the principal
challenge before india, before the Government was to scmehow
...(Interruptions)... Sir, they were asking me what we did with it. In 1898,
we had to ensure that before anything else is done, we conduct the
tests; and we conducted the tests within two months of coming into
office without the ...(Interruptions)... That was the objective. The principal
task ...(Interruptions)... Now, | cannot yield, Sir ...{(Interruptions)... Sir,
they keep asking me, so many times, just now in the iast few mirutes,
now you keep telling me ...(Interruptions)...

SHRI ANAND SHARMA: We want an answer. Who was that in the
then Prime Minister's Office”? Mr. Chairman, Sir, the House has the right
to know it. You have to answer. Mr. Chairman, Sir, this is not an answer.
~.(Interruptions)...
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st Wuref: TEF F1 wEAE 2,00 T 9% @ fow i =1 s ¥

The House then adjourned for lunch at thirty-five minutes past one
of the clock.

The House re-assembled after lunch at two of the clock.
MR. CHAIRMAN in the Chair.

MR. CHAIRMAN: Shri Jaswant Singh.

SHRI JASWANT SINGH: Mr. Chairman, Sir, | am grateful to you.
You have been very patient. | cannot say that the Treasury Benches
have been equally patient. But | will endeavour to, now, limit my
intervention, Sir,. what remains of it. There were principally three
questions, if you read within the parameters of three — the names, who,
etc. And the second was, Sir, what did we in NDA do and the third was
really the nuclear aspect. | understand that the nuciear is the larger.
question and the nuclear has also come up under a separate discussion.
If | may be permitted to say — ! will conclude very shortly, Sir, | will finish
within the time that you have allotted — So far as nuclear is concerned,
the central purpose of the United States of America in all this that | have
submitted, in the documents that | have shared, in what | have said in
the House, was, to somehow, restrain India from going down the path of
attaining the position of Nuclear Weapon State. Nuclear Weapon State
or not is a technicality. But India is a nuclear weapon possessing country.
And it is because of that all this effort was made by the United States of
America. That was their aim, Sir. And, we addressed, as Government,
as the NDA, this challenge. It was because | was asked, 'what did-you
do?' There was the fact that a piece of paper, a document, information
was in my possession. Having assessed that and having reatised that in
the year 1997 it had already been made public, it had already been.
given to the then Prime Minister, it was already, therefore, in the Prime
Minister's Office, because Prime Minister's continuing function, then, in
1998, the single responsibility and challenge that we had, as the
Government, was to defeat the purpose of that'and all the effort that the
United States was doing. There were two ways ih which we could have
done it. We could either have ordered a detailed, vindictive or an
exploratory inquiry. The people concerned, Mr. Graham,\was aiready
out of the country. He is not an Indian citizen. Ambassador
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was not living in India. What was clear was the direction in which those
that were in the knowledge of this information, they were in the then
Prime Minister's Office. They used that knowledge to somehow prevent
India from conducting its nuclear test. Therefore, the first responsibility
we had, as NDA Government, was to defeat the American-purpose of

restraining India. That was the first challenge. Everything eise follows.

SHRI V. NARAYANASAMY: Allowing the spy to continue to work
and share the nuclear secrets with the USA! That was lho woeou of
the NDA Governmentl

MR. CHAIRMAN Please take your seat.

sftereft e wR: W, ﬁﬂmmthmﬂhtmmim
oo ¥4

SHRI JASWANT SINGH: Sir, the second thing what we did is this. |
will conclude within 20 minutes. The third really related to what
Shri Shahid Siddiqui has said about the consequences of India's nuctear
programme.

One consequence was immediate that, in the year 1995 or 1997,
the attainment.by india of a nuclear capability, also weapons capability,
could not be achieved. That is not even open to question. What caused
it, amongst other factors, but, which, certainly caused, was that the vital
information in this regard was reached to the USA, the State Department
and the White House ...(/nterruptions)...

SHRI V. NARAYANASAMY: By whom?

SHRI JASWANT SINGH: | have said by whom. | will come back to'it
in a minute ...(/nterruptions)...

SHRI V. NARAYANASAMY: That is the question ...(/nterruptions)...
That is the moot question ...(Interruptions)...

MR. CHAIRMAN: Please let him say ...(Interruptions)...

SHRIMATI SUSHMA SWARAJ: Please have some patience
...{Interruptions)... The hon. Leader of the Opposition says that he will
come to it in a minute ...(Interruptions)... Cannot you have patience to
wait even for a minute? ...(Interruptions)...
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SHRI V. NARAYANASAMY: Madam, we have been sitting patiently
for two hours .. .{Interruptions)...

SHRI RAVI SHANKAR PRASAD: So what? ...(Interruption)...

SHRIJASWANT SINGH: Sir, | will be very brief on the nuclear aspect.
From the USA, the pressure upon India was about the Test Ban, about
subscription to the Fissile Material Treaty, about falling in line with the
larger, global American aims on the question of nuclear weapons. That
has relevance. That has a continuing relevance. And, it has a continuing
relevance. Sir, let me cite just one or two examples. | would not go into
all these in detail. In any event, there ought to be, and | am given to
understand by Smt. Sushma Swaraj, who so ably and so assiduously
helps me in the Parliamentary work and does much better than | could
possibly do ...(Interruptions)...

SHRI SANTOSH BAGRODIA: Then you make her the Leader of
the Opposition ...(Interruptions)...

SHRI JASWANT SINGH: She is welcome to take over from me if
you feel that she will do a better job than me ...(Interruptions)... Sir, |
come to the nuclear aspect. Why | say this is, if you just examine the
conduct of this Government so far as the whole approach to the nuclear
policy is concerned on July 18, 2005, for example, it was ten years after
that attempt. What is happening is this. The point | am making is, the
USA its approach, its intention and its purpose is fixed, constant,
unchanged. They have not altered their views from what they were —
whether it is Democratic Government or whether it is Republican
Government. Principally, it is to put a restraint on India's nuclear capability,
a restraint on India's fissile material production to somehow restrain
even the Missile Programme of India. It is because of that | cite just two
or three cautionary notes. My able colleague, Mr. Yashwant Sinha, has
done a great deal of work in this regard. Let me cite just two or three
examples to illustrate what | am saying. On July 18, 2005, a benchmark
was established with the USAthat it would amend its laws to end embargo
against the nuclear trade with India. The Bill that has recently been
enacted or the purpose clarified by the House of Representatives says,
'to permit only restrictive and conditional trade with India.' No waiver
granted for India from all the provisions of Section 129 of the USA Atomic
Energy Act.
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Another example is, Sir, the USA pledges full Civil Nuciear Energy
Cooperation and.trade with India. What, actually, happens? The Bill now
prohibits export of Uranium enrichment and spent fuel reprocessing
equipment and technology to India. | wish to state one more example of
this, which is the principal one. The hon. Prime Minister then informed us,
through a statement that 'India will acquire the same benefits and advantages
as other leading countries with advanced nuclear technology, such as the
USA.' This was the statement, Sir. Violation is institutional discrimination
against India. | have cited only 2 or 3. There has to be a separate discussion
on this issue. | will conclude by saying that there were three parameters.
Who is the person? | don't think it is very clear that those networks then
in the know of what decision-making process is in the Prime Minister's
Office, or from amongst them there is a person. The note is very clear in
what itis saying. There is explicit, and there is also the implicit. The problem
with the present Government is demonstrated by now the hon. Prime
Minister has chosen to reply to my concerns. If the obvious should be
denied because there is no signature, itis not on a letterhead. A FE IR @
Woam e ot s FE s Few T ¥ ltis a clear
enough sign and points to then Prime Minister's Office. It is ¢clear enough
for the Government to recognize who is responsible. If it does not want to
act, it is up to them. Secondly, Sir, ...(Interruptions)...

SHRI SANTOSH BAGRODIA: Who is the mole? ...(Interruption)...

st wwrafa: dfse-dfaw) ...(=a@u™)... He will come to your point.
...(Interruptions)... He will come to your point ...(Interruptions)...

SHRI V. NARAYANASAMY: Will you yeild for a minute?
...(Interruptions)...

it Wyt Sfau-Afa .. (3qa99)... Your point will be answered , this
much | can tell you. ...(Interruptions)...

SHRI V. NARAYANASAMY: Sir, my question has not been answered
for the last two hours. ...{Interruptions)...

MR. CHAIRMAN: Your point will be answered. This much | can tell
you ...(Interruptions)... please take your seat ...(Interruptions)... Your
point will be answered ...(Interruptions)...

SHR! V. NARAYANASAMY: Since yesterday [(Interruptions)... today
also he is not . ..(Interruptions)...
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MR. CHAIRMAN: Please take your seat ...(Interruptions)... Let him
finish ...(Interruptions)...

SHRI JASWANT SINGH: | spoke that | am repeatedly being asked,
"Who is responsible?” It is this attitude which is responsible. .
...(Interruptions)... There is the 'explicit' and there is the ‘'implicit'. What
is explicit are the names to which | am ...(Interruptions)... | received a
letter from the hon. Prime Minister saying, "What is explicit is without a
signature?” | have said, what is explicit ...(Interruptions)... He said,
*This is not under a letterhead.” Even if after what is implicit and explicit,
if after all the evidence and the avidence is the consequences of what
happerned because of all this what was planned to bea test by the 1085
Govemnment could not be a test. Nothing more can explicitly stats a4 to.
the consequences of this Government's attitude. Then, what did we do; . -
Sir, | will share with you In very brief, in two sentences. In the NDA, the
Atal Bihari Vajpayee's Government defeated the purpose of the United
States of America to shackle India ...(Interruptions)... and to deny it
...(Interruptions)... and to deny it ...(Interruptions)...

W I ¥ vErl; SR-9R 9% IH 919 F 9 @ &)L (EE)... 9aTe F57
o e | ... (qgur)... -

SHRI SANTOSH BAGRODIA: Who is the mole? ...(Interruptions)...

SHRI JANARDHANA POOJARY: You are killing the BJP.
...{(Interruptions)... you are creating suspicion ...(Interruptions)... You
are ﬁn_ishing the BJP ...(Interruptions)... '

MR. CHAIRMAN: Please take.your seat ...(Interruptiohs)... Let him
finish ...(Interruptions)...

SHRI JASWANT SINGH: We deny to the US its aim to shackle
India's nuclear capability. ...(Interruptions)... The third aspect
...(Interruptions)... Shri Shahid Siddiqui sahab wanted to know what were
the nuclear consequences. ...(Interruptions)... The nuclear
consequences are . (Interruptrons)

SHRI SANTOSH BAGRODIA: We don't want to Ilsten to anything
else. It is all useless ...(Interruptions)...

MR. CHAIRMAN: Please take your seat ...(Interruptions)...
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SHRI JASWANT SINGH: The third aspect, Sir, ...(Interruptions)...
MR. CHAIRMAN: Let him finish. ...(Interruptions)...

SHRI JASWANT SINGH: The third aspect is this ... (Interruptions)...
He said that here are three parameters. ...(Interruptions)... Mr. Siddiqui
wanted to know what are the nuclear consequences. In 1998 we obtained
strategic autonomy and functioning. ...(Interruptions)... Today, Sir, the
Government is moving towards a bilateral test ban; not a legal
multilateral, but a bilateral test ban. It is exactly the same that the
Government is moving towards fissile material control and it is
abandoning the nuclear autonomy that had been achieved by the
Government of the NDA in 1998. ...(Interruptions)... In the equality;
strategic equality, this is the consequences of what is happening
...(Interruptions)...

MR. CHAIRMAN: Let him finish. ...(Interruptions)...

SHRI JASWANT SINGH: | conclude, Sir. ...(Interruptions)... | will
conclude. ...(Interruptions)...

AN HON. MEMBER: He is saying today that the Government is
compromising. ...(Interruptions)... No, it is not the case. ...(Interruptions)...

MR_. CHAIRMAN: Let him finish ...(Interruptions)...

SHRI JASWANT SINGH: | appeal to the Treasury Benches
...(Interruptions)... | appeal to the Treasury Benches, in all seriousness.
...(Interruptions)... Please, hon. Member, Thiru Narayanasamy, may
please sit down. ._.(Interruptions)... Sir, | conclude. .. (Interruptions)... |
appeal to the Treasury Benches, indeed, | appeal to all Members in the
House, the question of the strategic autonomy of India is a vital question.
...(Interruptions)... He has addressed that question ...(Interruptions)...

#ft o WE (FRER): S frum d T AN L (F=Eee).. I
feama § =& et 1. (=gEum)...

oft wafy: 3ma qe wMEY 1. (FAWA)... A AT AEA | .. (WANE)...
e W ¥ Bt W, aga Rz o @ ¥ L (mum)..

SHRI JASWANT SINGH: Please don't take it ...(Interruptions)...
MR. CHAIRMAN: Please go on. ...(Interruptions)...
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SHRI JASWANT SINGH: There is one last concluding sentence,:
Sir, | have endeavoured to explain the pitfalls of what done earlier, |
appeal to the Government not to fall into the same pitfall again. And |
conclude, Sir. | reflected quite a good deal as to what | should say
What | would like to share is a pad from Kabir. ...(Interruptions)...

e A 9 W : W, AR ARAH w1 W E L. (FHIUH)...

ST GO O W, e g et L. ().
W TH 3G SEr: W, AL AR H o9 W E 1. (FIUH)...

ot |aTefa: & o weR G 3 T &1 ... (HAUMA)... Y 63 AR | 3G
e S oA | ... (™).

SHRIV. NARAYANASAMY: Before he goes to Kabir, Sir.let me
put a question. ...(Interruptions)...

MR. CHAIRMAN: Wait for five minutes. ...(Interruptions)... Wait
for five minutes. ...(Interruptions)...

SHRI V. NARAYANSAMY: Sir, | raised a very specific question.
...{Interruptions)... | said very specifically in my notice that you name
the person, the mole, who is a spy and who leaked the vital information.
...(Interruptions)...

ft gumafa: 319 d° I3 ... (FHAYE)... AT WH FE@ AfST
. (HAYMA)... Y e | ... (qIUF)....

SHRI V. NARAYANASAMY: In your speech also, you have said
that. ...(Interruptions)... You kindly name the person. ...(Interruptions)...
That was my notice. ...(Interruptions)... |If you are able to say.
...{Interruptions)... Can you say that? ...(Interruptions)...

MR. CHAIRMAN: Let him finish. ...(Interruptions)... Let him finish.
...(Interruptions)... Let him finish. ...(Interruptions)...

THE MINISTER OF STATE IN THE DEPARTMENT OF
COMMERCE, MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JAIRAM RAMESH): Sir, before he quotes Kabir, | want to say that all of
us who have worked in Mr. Narasimha Rao's office, the then Prime
Minister's office, have come under suspicion. ...(Interruptions)... | would
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like him to please clarify who is the mole. ...(Interruptions)... because
finger is pointed at us. ...(Interruptions)... Who is the mole?

ot Aoy Wi (I W) : HiE 1 AW A1 9T ) (FHEYE)... 999 T8
2 fr 99 F1 22 ... (HAYMA)... 1 1 AW A TEC ) L (FEE).

SHRI V. NARAYANASAMY: Sir, ...(Interruptions)...
o gwafa: e fae gefw) .. (sa@aum)...

SHRI JASWANT SINGH: After this statement, | have nothing more
to say, and | do not wish to repeat what is already said. ...(Interruptions)...

# wvafa: Sem Sfae L (FEuE). .. S ST L (e L.

SHRIJASWANT SINGH: As my concluding thought, which | borrow
from Sant Kabir.

Sta S &, SO 999 ®, e Y ysarar 1)
Fe HAR T S HY, I Hrel T8 B Ui

..(ZFEY)....
W ¥ 2F vl 59 wae &1 Jama =ifgu o, =g 7 fyen &)1 et of
fae MR E & a v s o 2 2 ... (HaaH)...

st . wHe T oy WRE): W [ TEF F 99T FEig L W T
.. (FEAYMA). .

We T AT W W0 TN T WU F) @ W L .. (HAUA)....

SHRI V. NARAYANASAMY: Sir, yesterday, the hon. Leader of the
Opposition said very clearly that he would disclose all the information
sought by the hon. Members in this august House ...(Interruptions)...
But, he is not giving the information ...(Interruptions)...

o g wifeqr: 19/ o1 W SR L (HEUE)..

W TH 9 sE): TU 0 T 99 F) 3@ @ 1 ... (STAYUF).... A F1 TH
A =feq ) ... (FAUA)..,

SHRI V. NARAYANASAMY: Mr. Chairman, Sir, the hon. Leader of
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the Opposition has not disclosed the name of the person who had
been passing on the information to the United States of America
.(Interruptions)... Let him say that he does not have the name of the
person...(Interruptions)... Let him be very fair enough ...(Interruptions)...
If he does not have the name, let him say that he does not know
...(Interruptions)... He goes to the media and ...(Interruptions)...

oft womafly: arq AT ... (o). dfe, {5 .. (aam)... e
fir e 43 Y| ... (WANA)...

SHRI V. NARAYANASAMY: He has taken the House for a ride
...(Interruptions)...

sit wurafiy: # 9 6 YR i F IR fede dn et 1 sw fede o =
WM Y W A 33 UIG, 9 I3 G &1 a9 ot 33 v &) gt # wwm
o 30 faga =1 snft st & g Bigr wme ok # figate w@m fp e faf
e SraE ¥ ). (ZEH)...

oft iy wifean: wer &1 A & s e

sit wvrafy: ff s 7). ().

oft wehw arTARET: Wit &1 @ I AfE ) L (qAYE).L
oft wwrafly: = et ot A & W FHE? (WM.

ot darw arrAfear: g |\ A L (vTEYE)..

st awfa: # A eae & W A ML (M), wfEg, S@T dfag)
.. (ZaYF)...

SHRI V. NARAYANASAMY: Let him say, Sir, that he does not
know the name ...(Interruptions)...

ot e Ty gl wEg .. (S3aam)...
oft gemufy: 2WN 7). (FAWE)...

oft wrarer fife: ot ey @ Toft ¥ o1 Sraa q@ ¥ ok e wdt o,
7 Frdga ot e a1 oY ww, o, T ¥ sy W e # A dfiw
¥ dlrera, e % 2 X1 1 o9 wE 1@ € WL (REUA)....

272



[1 August, 2006] RAJYA SABHA

# guefa: ag 79 W @1 .. (FaEH)...
R, TR T AR B TG © .. (FEEA)...
SHRIMATI SUSHMA SWARAJ: He will have therightto reply.

#t gugfa: oy Afsu dfewy . (HEUE)... T A W2 wmwwl
.(Aa9M)...

DR. MANMOHAN SINGH: Mr. Chairman, Sir, | havelistened with greatinterest
to what Shri Jaswan Singhiji had to say. | regard Shri Jaswant Singhiji as a man of
honour and a decent man, and itis precisely because | hold him in such high
esteem that | requested him. You are levying serious charges against the people
inthe PMO. Not only in the previous PMO. In once of your television interviews, you
said, we were snooped, we are being snooped', implying thatthe presentPMO also
has amole. And, itis in that context, | appeal to your sense of chivalry that if you have
any evidence, you should name that person, and if you do not name the person, |
think, let the country draw its own condusions. ...(Interruptions)...

MR. CHAIRMAN: The matter is over. ...(Interruptions)...
SHRI JASWANT SINGH: Sir, ...(Interruptions)...

SHRI YASHWANT SINHA: Please listen to what the Leader of the Opposition
has to say. ...(Infenruptions)...

A wngfar: Sf3q, Sf3T) ... (SFF9A)... We are now taking the Cantonments Bill,
2003. ...(Intermuptions)...

GOVTBILLS
THE CANTONMENTS BILL, 2003

THE MINISTER OF DEFENCE (SHRI PRANAB MUKHERJEE) :
Mr. Chairman, Sir, | beg to move '

"That the Bill to consolidate and amend the law relating to the
administration of cantonments with a view to impart greater
democratisation, improvement of their financial base to make
provisions for developmental activities, proper regulation, control and
management of defence lands including extension of cantonment laws
to such lands situated througout the territory of India and for matters
connected therewith or incidental thereto, be taken into
consideration.”...(Interruptions)... ’
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